
Wrirren A1.fWers AGRAH AY ANA 20, 1892 ~AKA) Wrillell Aruwer. 86 

(a) whether the Comments of the State 
Governments have since been received on 
the Antiquities Bill, 1970 recently drafted 
and circulated to replace the exiJting 
Antiquities (Export Contra I) 1947, Act; 
and 

(b) if so, when will it be brought 
before Parliament ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION AND 
YOUTH SER VICES (SHRI BHAKT 
DARSHAN) : (a) and (b). Comments 
of the Governments of a few States and 
Unio" Territories are still awaited. How-
ever, action is already in hand for revising 
the provisions of the draft Bill in the 
light of the comments received so far. The 
Bill will be Introduced in the Parliament, 
as soon as all these stages are completed. 

Border Road Projects in Rajastban 

4H7. SHRI S. K. TAPURIAH : Will 
the Minister of SHIPPING AND TRANS-
PORT be pleased to refer to the reply 
given to Unstalred Question No. 280S on 
the 14th August, 1970 and state: 

(a) whether the bungling case of 
Border Road Projects in Rajasthan has 
since been referred to the Chief Engineer, 
Gentral Public Works Department; and 

(b) If 10, what are his findings and 
the action taken in the matter? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI IQBAL SINOH) : 
(a) At the request of the Government of 
Rajasthan. a Committe of the Chief 
Engineer (Roads) and the Chicf Engineer 
l Mechanical) of this Ministry has been 
appointed to conduct an inquiry, which 
has not yet been completed. 

(b) Does not arise. 
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Sbipil lost due to Ca,ualti. in Sea 

4229. SHRI ABDUL GHANI DAR 
Will tbe Minlsler of SHIPPING AND 
TRANSPORT bo pleased to atate : 

(a) how many Ihips were lost due to 
CUuallics in the high lcaa duril\i lall 




